Creation of FSMS division

Provision:

Section 3(1)(8) Adoption of Good Manufacturing Practices (GMP), Good Hygienic

Practices (GHP), Hazard Analysis and Critical Control Point (HACCP) and such other practices
as may be specified by regulation, for the food business.

Schedule 4 of FSS (Licensing & Registration of Food Businesses)
Regulations 2011 prescribes GMP & GHP requirements for various food sectors

Part I For petty FBOs including manufacturer/handler & street food vendors

PartIl  For all FBOs

PartIll For FBOs engaged in manufacturing/processing, storing and selling of milk and milk products
PartIV  For FBOs engaged in manufacturing/processing, storing and selling of meat and meat products

PartV  For catering/food services establishment



Work Proposal for FSMS Division

Reframing of Schedule 4 of FSS (Licensing & Registration of Food
Businesses) Regulations 2011

1. Provide elaborate GHPs/GMPs for various types of food businesses
2. Categorizing FBOs based on international classification
3. Creating 9 Technical Panels for developing FSMS requirements for

each category
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Proposed Technical Panels

Milk & Milk Products

Slaughtering units meat processing & Retail Meat Shops
Fruits and Vegetables products

Edible Oil and Fats

Cereals, Pulses, Bakery products

Sweets and confectionery

Ready-to-eat meals and Packaged waters

Food catering

Transport, Storage and Distribution



ToR of FSMS Panels

Developing FSMS Plans
Surveillance and Enforcement

. Training and Certification of Food Safety Supervisors and Food
Handlers

Citizen and Consumers Awareness

Food Safety Audit



Proposed Composition of Technical Panel

Sector-Specific Industry Associations (4)
2 Technologists (2)
FSMS Auditors (2)

State FDAs (2)

Any other member with the approval of CEO, FSSAI



Special Projects

1. Improve and Monitor Hygiene in Restaurants

2. Improve Hygiene of Prasad and food served in places of worship



Proposed FSMS Plan for Restaurants

Project “Restaurant: Improve and Monitor Hygiene Standards (RIMHS)” has
beden initiated to implement the following action plan for the Food catering
industry:

Reframe Schedule 4 of FSS (licensing and registration of food businesses) Regulation, 2011

1. Creating a technical panel of industry and scientific experts to be formed
to develop GHP/GMPs

2. Categorize standards as
. Basic - minimal requirements of food safety mandatory to all the FBOs

Il. Advanced - more detailed food hygiene and safety requirements for FBOs
involved in preparation and processing of food

1. Global - at par with international standards.

3. Two meetings held with industry representative bodies for suggestions on
changes required



Food Hygiene Supervisors

Introduce Food Hygiene Supervisor (FHS) as an individual responsible for
compliance of food hygiene & safety standards

1.

2.

Responsibility of FHS to monitor the food hygiene & safety implementation
FHS will be a trained and certified supervisor in restaurants
Training module will be designed for training of FHS and e-module for food handlers

FSSAI will conduct training and assessment of FHS through training partners &
certify them.

FHS will conduct food hygiene and safety training of food handlers, assist operators
to conduct in-house supervision, correct irregularities detected

External audits will be conducted by recognized agency/ person

Systemized consumer feedback system will be used for enforcement activities



Introduction of Food Hygiene Rating Scheme

. To develop a system for monitoring and assessment of food hygiene
& safety in catering establishments

. To inform consumers of a restaurant’s quality, improve standards in
cleanliness, recognise  businesses with higher standards &
encourage other FBOs to improve.

. Two type of ratings - Audit scores and Consumer feedback

. Five point scale ratings (colour codes) - Very Good, Good, Fair, Poor
& Unacceptable



Certificate of completion of Training

Thus 1s to certify that
::: has successfully completed :::
FOOD HYGIENE SUPERVISOR TRAINING,
LEVEL 3 of CATERING
Organized by Training Partner
B v
S S a/ l Authorized Signatory

10



1.

Food Safety Display Board

FSSAI registration/license number.
Basic food hygiene and safety tips

Food Safety declaration indicating that the restaurant abides by
regulations under FSSA

Consumer feedback System. This system will be connected to
enforcement machinery.
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Declaration

LICENCED BY

eeqs | 123456789908

This restaurant abides by the
oguldelines laid under Schedule IV of
Food Safety and Standards (Licensing
& Registration of Food Businesses)
Regulations, 2011. All the conditions of

the license are strictly compiled.




FSMS at Places of Worship - Siddhivinayak Temple

1. Supported by FSSAI, FDA Maharashtra and ICT Mumbai, AFST (Mumbai chapter)
developed and implemented a project in Siddhivinayak Temple at Mumbai starting
in Jan 2016:

[.  Implementation of FSMS Plan
II.  Prasad standardization and up gradation project
[II. Vendor Management
IV. Prasad stability
V. Waste utilization (fruits and vegetables - offerings)
VI. Waste utilizations (flowers)
2. In 4 months of implementation of the FSMS plan, following benefits were seen:
[.  Implementation of FSMS in line with FSSAI requirements
[I. Prasad hygiene improvement

III. Greater awareness about food safety among the workers



FSMS at Places of Worship -Shirdi Temple

AFST & FDA Maharashtra team also visited Shirdi Temple and would
implement the FSMS project there on similar lines

Proposed to implement similar projects in the major places of worship

FSMS plan prepared by AFST for Siddhivinayak Temple has been reviewed
in FSSAI and could be adopted/adapted across other places of worship

FSSAI would have a MoU with AFST for development and implementation
of the FSMS programmes in the major places of worship across the country
to provide safe food to the large number of people who visit these places

Workshop with 20-25 places of worship proposed to be organized in July
for implementation of FSMS plans along with AFST



Empanelment of Auditing Agencies/ Auditors for FSMS

1. FSS Act 2006 - Section 44 - Provides for recognition of an
organization or agency for food safety audit and checking
compliance with FSMS

2. It will be implemented with the help of NABCB

3. 12 Auditing Agencies and 89 Auditing Individuals identified



Surveillance Plan

. National Surveillance plan on the subject identified for Technical
Panels to be undertaken from September, 2016.

. It will be a month long commodity specifics plan across the country.
. Guidance note to be prepared by lead state.

. This surveillance plan is over and above the plan circulated earlier.



Thank you



